O.A No. 374 of 2012

D Sadaranda Rao. . Applicant
Uaton o fndm & O, ... .. Respoadents

Order dated: 10052012

CORAM-

Hon'hle Shn CR. Meohapalra, Member (Admn. )

4:‘\:'

Hon'ble Sho A K Patnak, Member (Judl )

Heard Mr, Achintya Das, Ld Counsel for the
appiicant and Mr. S.K {yha, Ld. Standing, Counsel appearng
tor the Respomdent-Ralways, on whom a copy of this (1A
has afready been served

The appheant, who 15 2 resudent  of
Visakhapatnam, has challenged Ammexure-A/4 issued by the

office of the DRMP), Waltar Since, the swme is not

coming within the junsidichon of this Tnbngl, this OA
stands dismussed.

However, hberty 1s granted to the applcant to

mowve the approprste Bench of this Tribunal
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